Directorate Genera] of Foreign Trade
Udyog Bhawan
DES-V Section

The Meeting No.23/AM-19 dated 14.02.201¢ actually held on 20,0 2019 for the licen
2018-19 to consider the cases under Duty Exemption Schemes (Chapter-

DGFT under the Chairmanshi
Shri S K Mohapatra, DDG DGFT

Shri Dinesh Baid, FTpo : SR s LD

The agenda for meeting No. 23/AM-19 dated 14.02.2019 and the decisi
Chumerated beloyy:-

on taken ip Tespect of each case jg

MEETING NUMBER : 23/84-ALC3/2018 MEETING DATE - 14.02.2019
Cﬂa’sc No.:21/22/85. Party Namc:CRI:’A’I‘IVB : Meet No/Date:23/84. Status:
ALC3/2014 GARMENTS PVT. LTD:, ALC3/2018 Approved
| 14.02.2019
HQ File RLA File Lic.No/Dale:O310791381

1 :01/85/05()/00181/AM15/ :O3/94/O40/OO7I3/AM15/ 25.11.2014

dclibcralion, Committee decided to allow net content of imported input + 59 Wwastage for the above
advance authorization.

RA concerned may take necessary action subject to compliance of other usual conditiong.

Case No.:3/23/84. Party Namc:BENLON Meet No/Date:23/84. Status:
ALC3/2018 INDIA LD, ALC3/2018 Approved
14.02.2019
5 HQ File RLA File Lic.No/Date:051 0393490

:01/84/050/0041 9AM19/ :05/23/040/00550//\1\/115/ 05.03.2015

Case No.:27/23/80- Party Name:PETERS Meet No/Date:23/84. Status: Deferred
ALC2/2016 SURGICAL INDIA pvT, ALC3/2018 g
LTD. 14.02.2019
HQ File RLA File Lic.No/Date:05 10400709 Defer Date:
3 :OI/SO/OSO/OOSBO/AMW/ :OS/24/040/OO368/AMI7/ 13.12.2016 18.04.2019

Decision: Committce considered the case as per agenda along with other relevant papers and noted
that the casc wag transferred by DES-I section as the ¢ase pertains to Textile item and the case hag
been referred 1o DPIIT for their comments. The committee decided Lo wait for the comments,

The case stands deferred for re-listing on 18.04.2019

Case No.:13/10/85. Party Name: MANGLAM Meet No/Date:23/g4. Status:
4 ALC3/2017 ARTS ALC3/2018 Deferred
14.02.2019

L OO




HQ File RLA File : Lic.No/Date:13] 0048805 Defer Date:
:01/85/050/00134/AM1 8/ 113/24/040/00042/AM 18/ 11.12.2017 18.04.2019

Decision: Committee considered the case ag PCr agenda along with other relevant papers and noted
that the case Was transferred by DES-v7 section as the case pertains to Textile item.  After detailed
deliberation, Committee decided to ask the firm to appear before NC to explain the requirement of |
input for the product. /
The case stands deferred for re-listing on 18.04.2019.

Case No.:14/1 0/85- Party Namc:AVA’I’AAR Meet No/Date:23/84. Status: Approved
ALC3/2017 HOME FASHION ALC3/2018

PRIVATE LIMITED 14.02.2019
HQ File RLA File I,,ic.No/Datc:3210078350

,:01/85/050/00135/AM1 8/ :32/24/040/00038/AM1 8/ 26.12.2017

ratify the norms for the above advance authorization as under:

S.No. Export Product Export Import item Quér‘l'tljlygllhogvhéaﬁ“m
Quantity i
| 1. RTICLES OF 100 PCT  piGMENT 59552.8 Sq. Meter |
BEDDING AND | 56717.000 Sq. PRINTING SPUN
CUSHIONS COVER OF Meter POLYESTER WOVEN
VARIOUS SIZE FABRIC
NO. OF pcs 34400 50 TO 52 INCH 300D DTY

10S 5/1 Gsm 200

RArrconéc_rned may take necessary action subject to compliance of dther ﬁsuél condmons s

Case No.:2/10/85. Party Name: ORIENT Meet No/Date:23/84. Status:

ALC3/2017 CRAFT LIMITED ALC3/2018 Approved
14.02.2019

HQ File RLA File Lic.No/Date:051040528¢

:01/85/050/00123/AM18/ :OS/24/O40/OOSO8/AMI8/ 10.01.2018

Decision: Committee considered the case as per agenda along with other relevant bapers and noted that
the case wag transferred by DES-VI section as the case pertaing to Textile item. Afier detailed

Case No.:1/11/85. Party Name:FABRO Meet No/Date:23/84. Status:

ALC3/2017 LEATHER INDUSTRIES ALC3/2018 Approved
LLP 14.02.2019

HQ File RLA File Lic.No/Date: 1310048835

:OI/SS/OSO/OOISI/AMIS/ :13/24/040/00052/AM1 8/ 12.01.2018

Decision: Committee considered the cage as per agenda along with other relevant papers and noted that
the case wag transferred by DES-VI section as the case pertaing to Textile item, After detailed
dclibcration, Committee decided to allow net content of imported input + 5% Wwaslage for the above
advance authorization.




Case No.:4/2/85. Party Name: ORIENT Meet No/Date:23/84. Status:

ALC3/2018 CRAFT LIMITED 'ALC3/201 8 Approved
14.02.2019
HQ File RLA File Lic.No/Date:051 0406059

8 :01/85/050/0001 3/AM19/ :OS/24/O40/()OO()2/AM] 9 06.04.2018

Case No.:3/2/85.- Party Name: ORIENT Meet No/Date:23/84. Status:
ALC3/2018 CRAFT LIMITED ALC3/2018 Approved
14.02.2019
HQ File RIA File I,icANo/Datc:0510406083
9 :01/85/050/00012/AM19/ :OS/24/O40/OOOO9/AMI9/ 10.04.2018

RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.:14/1 1/85- Party Name: Meet No/Date:23/84.- Status: Approved
ALC3/2018 VARAHAMURT] ALC3/2018

FLEXIRURB 14.02.2019

INDUSTRIES PVT.

LTD.
HQ File RLA File Lic.No/Datc:0510406238

01 /85/050/00082/AMI 9y :05/24/O40/OOOSO/AMI 9/ 26.04.2018

Decision: Committee considered the case a5 Peragenda along with other relevant papers and noted that
the case was transferred by DES-VI section as the case pertains to Textile item. After detailed
dclibcration, Committee decided to allow net content of imported input + 5% Wwastage for the aboye
advance authorization.

RA concerned may take necessary action subject to compliance of other usual conditions.

' Case No.:1/9/85. : Party Name: ORIENT k Meet No/Date:23/84.- Stkatus: i
ALC3/2018 CRAFT LIMITED ALC3/2018 Approved
14.02.2019 j
HQ File RLA File I,ic.No/Datc:0510407155

11 :01/85/050/00046/AM1 9/ :05/24/040/0021 IVAM19/ | 1.07.2018

Decision: Committee considered the case as per agenda along with other relevant bapers and noted that
the case wag transferred by DES-VI section as the case pertaing to Textile item and decided to ratify

Case No.:19/11/85- Party Name: SARITA Meet No/Date:23/84. Status:

ALC3/2018 HANDA EXPORTS pyT ALC3/2018 Approved
1 LTD 14.02.2019

HQ File RIA File ‘Lic.No/Dalc:0510407]86

:01/85/050/00087/AM1 9/ :OS/24/O40/OOZ]4/AMI 9/ 13.07.2018
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Decision: Committee considered the case as per agenda along with other relevant bapers and noted that
the case wag transferred by DES-vI Section as the cagse pertains to Textile item. After detailed
»dclibcration, Committee decided to aljow net content of Imported input + 59 Wastage for the aboye
‘advance authorization.

RA concerned may take necessary action subject to compliance of other usual conditions,

Case No.:28/11/8s5.- Party Name: MAXICAN Meet No/Datc:23/84- Status:

ALC3/2018 EXPORT ALC3/2018 Approved
14.02.2019

HQ File RLA File I,ic.No/Dale:3210078572

:01/85/050/00096/AM 19/ :32/24/040/()0022/AM1 9/ 18.07.2018

Decision: Committee considered the case as per agenda along with other relevant papers and noted that
the case wag transferred by DES-y1 section as the case pertains to Textile item.  After detailed
delibcration, Committee decided to allow net content of imported Input + 59, Waslage for the aboye
advance authorization.

RA concerned may take necessary action subject to compliance of other usual conditiong,

Case No.:2/1‘1/85- : Party Name: ORIENT Meet No/Date:23/84.- ;St‘atus:

‘ALC3/2018 CRAFT I AMITED ALC3/2018 Approved
14.02.2019

HQ File RILA File I,ic.No/Datc:0510407269

:OI/85/OSO/OOO70/AM1 9/ :OS/24/O40/OO235/AM1 9 23.07.201 8

Decision: Committee considered the case ag PCr agenda along with other relevant bapers and noted that
the case wag transferred by DES-v] section as the case pertains to Textile item, After detailed
deliberation, Committee decideqd to ratify the norms for the above advance authorization ag applied for,
RA concerned may take necessary action subject to compliance of other usual conditions.

Case No.:3/1 1/85- Party Name: ORIENT Meet No/Date:23/84. Status:

ALC3/2018 CRAFT LIMITED ALC3/2018 Approved
14.02.2019

HQ File RIA File Lic.No/Date:051 0407371

:01/85/050/00071/AM1 9/ :05/24/040/0027()//\MI 9  31.07.2018

Decision: Committee considered the cage as per agenda along with other relevant papers and noted that
the case wag transferred by DES-vI| section as the case pertains to Textile item. After detailed
deliberation, Committee decided to ratify the norms for the above advance authorization ag applied for.
RA concerned may take necessary action subject to compliance of other usual conditiong.

‘Case No.:31/1 1/85- Party Name: MAXICAN Meet No/Date:23/84.- Sfatus:

ALC3/2018 EXPORT, ALC3/2018 Approved
14.02.2019

HQ File RLA File I,ic.No/Datc:321007860]

:OI/85/OSO/OOO99/AMI 9/ :32/24/040/00027//\1\/[1 9/ 09.08.2018
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Case No.:4/1 1/85- Party Name: SARITA Meet No/Date:23/84. Status:

ALC3/2018 HANDA EXPORTS py ALC3/2018 Approved
LTD 14.02.2019
HQ File RILA File I,ic.NO/Dalc:051040756I

::01/85/050/00072//\1\/119/ 105/24/040/00294/AM19/ 20.08.2018

Decision: Committee considered the Case as per agenda along with other relevant bapers and noted that
the case wag transferred by DES-y] section as the €ase pertains to Textile item, After detaijed
deliberalion, Committee decided to allow net content of importeq input + 59 Wastage for the aboye
advance authorization.

RA concerned may take necessary action subject to compliance of other usual conditions.

Case Nokk.:4/1 7/84- Party Name: SHANKAR ,Mcel No/Daté:23/84- Status: Diefen’fed
ALC3/2018 PACKAGINGS ALC3/2018

LIMITED 14.02.2019
HQ File RLA File Lic.No/Datc:34IOO44462 Defcr'Datc:
:01/84/050/00297/AM19/ :34/24/040/00]38/AM19/ 30.08.2018 18.04.2019

Decision: Committee considered the case as per agenda along with other relevant pyapcrs and noted that
the case hag been referred to DPIIT for thejr comments. The committee decided (o wait for the

Case No.:6/1 7/84- Party Name: SHANKAR Meet No/Date:23/84. Status: Deferred
ALC3/2018 PACKAGINGS ALC3/2018

LIMITED 14.02.2019
HQ File RLA File Lic.No/Date:34] 0044467 Defer Date:
:01/84/050/00299/AM]9/ ,‘:34/24/040/00166/AM19/ 31.08.2018 18.04.2019

Case No.:5/1 7/84- Party Name: SHANKAR Meet No/Date:23/84. Status: 'Deferred
ALC3/2018 PACKAGINGS ALC3/2018 |

LIMITED 14.02.2019
HQ File RIA File I.ic.No/Datc:34lOO4447l Defer Date:
:01/84/050/00298/AM19/ :34/24/040/00174/AM19/ 04.09.2018 18.04.2019

Decision: Committee considered the case as per agenda along with other rclevant'papcrs and iiotcd that
the case hag been referred 1o DIPP for their Comments. The committee decided to wait for the

Case No.:2/1 7/84- Party Name:GOKUT Meet No/Date:23/84. Status: Deferred
ALC3/2018 POLYMERS PVT LTD ALC3/2018

14.02.2019
HQ File RLA File I,iC.No/Datc:0510407959 Defer Date:
:01/84/050/00295/AM19/ :05/23/()40/0026]//\M19/ 03.10.2018 18.04.2019

Decision: Committee considered the cage as per agenda along with other relevant papers and decided
to ask the firm 1o furnish the manufacluring process indicating stage wise wastage and weight of

2 g




Export product.

The case stands deferred for re-listing on 18.04.2019.

Case No.:3/17/84- Party Name: WELCOME

Meet No/Date:23/84.- Status: Deferred

ALC3/2018 FOOTWEARS ALC3/2018
14.02.2019
2 HQ File RIA File Lic.No/Da!c:O510407976 Defer Date:
:01/84/05()/00296/AMI9/ ;:05/24/040/00358/AM19/ 04.10.2018 18.04.2019
Decision: Committee considered the case ag Per agenda along with other relevant papers and decided
to refer the case to DPIIT for their comments,
The case stands deferred for re-listing on 18.04.2019.
Case No.:10/17/84- Party Name: AMRIT Meet No/Date:23/84. Status: Approved
ALC3/2018 EXPORTS pyT. LD, ALC3/2018
14.02.2019
23 HQ File RIA File 1L1‘c.No/Date:0210208746
:01/84/05()/00303//\1\/119/ 102/24/040/00102//\1\/119/ 12.10.2018
Decision Committee considered the case gs Per agenda along with other relevant Papers and decided
Lo ratify the norms for the above advance authorization ag applied for,
RA concerned may take necessary action subject to compliance of other usual conditiong
Case No.:20/17/84- Pariy Name: K H ‘Meet No/Date:23/84- Status: Approved
ALC3/2018 EXPORTS INDIA ALC3/2018
PRIVATE LIMITED, 14.02.2019
HQ File RLA File I,ic.No/Dalc:O410164782
:01/84/050/003 13/AM19/ f:04/24/040/00158/AM19/ 15.10.2018
Decision: Commitee considered the case ag Per agenda alongwith other relevant papers and went
through the details submitted in this case and decided to ratify the Advance Authorization issued in thig
€asc as per written comments of Deptt. Jpp vide their F.Q. No. 7/37/2019-TS dated 04.02.2019 as
detailed below: ‘
EXPORT MADE ITEM NO. 1:- ffP\YC\HAND BAG,ST,’,,,,\ e
TR QTY (IN
STYLE NOS) |
e e
24 i
IBG253v OOQ 500
IBA104V
Nww 300
IBA104V OOwW 150
IBA104V
Oww A7
IBAHI’VOOW 170
IBAI11V
Ooww 7 160
Sl
_ 1BAI71V
6




OWW
1BA172v
1BA172V 00w
 1BAI72V
IBA173V OOW

1BA173V
oww

IBG158V OOw

IBG159v 0OOw
1BG256V 000

TOTAL

Item Description

?ow&sg@\@;m@w _|s
OUTER LINING (FABRIC 100%PA-
POLYURETHANE RESIN / FABRIC
100%PA / 100%PL. / NYLON
GABADINE / TES. GAB. NY/
FABRIC 100%c0O (LINING
MATERIALS WIDTH 58 INCHES,)

INNER LINING (FABRIC 100%PA /
PRADA LOGO LINING / NYLON
GABADINE (LINING MATERIALS
WIDTH 58 INCHES)
REINFORCEMENT MATERIAL
(ANTISTRAPPO / TEL A ANTIS /
REINFORCEMENT MATERIALS)

REINFORCEMENT MATERIAL,
(GUTTAPERGA / CANAPINA,
KURT/ REINFORCEMENT

| MATERIALS) . Sk g
REINFORCEMENT MATERIAL
(FELT NON ADHESIVE / SINTEX /
REINFORCEMENT MATERIALS)
REINFORCEMENT MATERIAJ.
(SALPA/ TALIN / BOARDS /
_REINFORCEMENT MATERIALS)
METAL FITTINGS (WASHER/
UNDER PLATES/ RIVET / J RING/
METAL SCREW / EYELET METAL
LILINGS) - SRR
METAL FITTINGS (PULLER /D
RING /O RING / 1.0GO / STUD /
MAGNET / STICK / METAT
FITTINGS)

Net to Net
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METAL FITTINGS (DOG HOOK /
DOG LEASH / BUCKLE / CHAIN /

Net to Net
(METALFDINGY S
ZIP FASTNER (ZIP FASTNER) NOS NettoNet
SEWING THREADS (SEWING
THREADS) el
PRIMER (PRIMER DA550 98
e e A
COTTON BAG (PACKING ! -
MATRRIALY ,_,’fs_l,)irf)f"fflﬁ%i‘ffcy
PACKING BOX (NON
CORRUGATED BOX PACKING As Per Packing Policy
MATERIAL) S e o
MAGNETIC CARD (PACKING " :
OB R Pudling Pilioy
PACKING ENVELOPE (PACKING . ;
MATERIAL) As Per Packing Policy

Case No.:19/17/84- Party Name:K 1|

Meet No/Date:23/84- Status:
ALC3/2018 EXPORTS INDIA ALC3/2018 Approved
PRIVATE LIMITED, 14.02.2019
HQ File

RLA File Lic.No/Date:0410164783
104/24/040/00149/AM19/ 14 10.2018

s L

:01/84/050/003 12/AM19/




Decision: Com
through the et
case as per wr
detailed below:

EXPORT MADE 1TEM NO. 1:

mittee considered the casc as
ails submitted ip

itten comments

per agenda alongwith other relevant papers'and W‘en't
this case and decided to ratif

Y the Advance Authorization Issued in thig
of Deptt. Ipp vide their ¢ . No. 7/37/2019-T§ dated 04.02.2019 a5
- “COw LEATHE

R HAND BAGS”
SR e S ’\(:(7W\LEATHE
E v o S
“fp°r‘P’9d"“’””c“p“°?> ~ HANDBAG
| QTYy (In N 0s.)

fge - )

Item Description

UomMm

-COW FINISHED [iATriR ————

INNER LINING (ASIAN FAILLE - wg -

CLEAR PU COATING WIDTH-56"
INNER LINING (SLG COAGT SCATTER

LOGO LNG-TwrL | 1 WEIGHT / 1009,

— COTTON CANVAS LINING WIDTH.56") = SN

INNER LINING (COTTON &

POLY/COTTON jACQUARD FABRIC

YD TWOTONE 1009 COTTON CANvAS

LINING /4.07CM PLUS p a1 PACKABLE

POLY - RESIN / MUSIK A NAPPA EMBOSS

WIDTH 54"

REINFORCEMENT MATER[A] (NON

WOVEN LINING (0.3MM,0.4MM, 0,601

- 08MM, IMM & 1.5MMm JiDtsgy -
REINFORCEMENT MATERIAL (MICRO

| FIBER SOFT NON WOVEN FIDTH Sy < | :

REINFORCEMENT MATER AL 210D &

420 D NYLON)

REINFORCEMENT MATERIAT

/1941

10.8MM, 1MM SiMEG
WEBBING -
MESH (SPACER MESH)
BEMIS Tpy ADHESIVE FILp
(ADHESIVES) it
METAL FITTING (DOG I iz
LOCK /BUCKLE / ¢ LoGo / LETTERS
HLOGO /D RING / META] FITTING)
METAL FITTING (D RING /
RECTANGULAR cony
SLIDER / BUCKLE / META]
LOGO / GROMMET / Ry

| MAGNET SNAPp METAL FITTING)

SH/METAL

23 | METAL FITTING (zippgR PULL / METAL
24 | METAL FITTING (BAT CHAIN/ D RING
— |- EYELET / METAL F [TTING)
— 25| METAL FITTING (RIVET)
26

ZIP FASTENER




_ STOPPER

SNAP BUTTON / MAGNE;
JMETAL FITTING)
LEATHER AUXILIARY por spR
/ CHS330 (POLISHES / EpG:
PRIMER / POLISHES
CA220/ UA400H (PRIMER) -
WATER BASED ADHESIVE psgo

SILICA GEL (PACKING MA'I‘I:‘RIAI,)

PRINTED POLY BAG POLYE’I'HYLENE
{(PACKING MATERIAL)

DUST BAGCO'I’TON TWILL,
L (PACKING MATERIAL)

TIC BUTTON

STAIN)

EXPORT MADE ITEM NO. 2:- “PVC HAND BAGS”

Export Product Description

QTY (luNes)
Mem Deseription s .
COW FINISHED LEATHER

OUTER LINING
PVC REPS PEBBIE EMBOSS - POLY/CTN
— OOnERUSH TWILL WIDTH.54
OUTER LINING (12CM PRINTED PV
1.25MM W/TOp COATING -600D CANVAS /
45.7CM SL.GG CAMO ORIG PEBBLE EMB
PVC - 600D CANVAS
WIDTH-54") :
INNER LINING (ASIAN FAILLE - WR +
CLEAR PU COATING
e R R
REI NFORCEMENT MATERIAL (NON
WOVEN LINING (O.3MM,O.4MM, O.6MM,
RMM, IMM & 1.SMM WIDTH 56
REINFORCEMEN’I‘ MATERIAL (MICRO
| REIROOFT NON WOVEN WIDTH 54
REINFORCEMEN'I‘ ATERIAJ, (FELT ST
99/10NON ADHESIVE) i
REINFORCEMENT MATERIAL 210D &
o G e
RETNFORCEMEN'I' MATERIAL (BONDED
LEATHER BOARD 0.3MM, 0.4MM, 0.6MM,
S mlang T
WEBBING

M

1X

10

SRR e

S CHM330

DA550 / DAH630/

DUSTBAG |~

(12CM LIGHTWEIGHT

e
HANDBAGS

- Iy

| policy
- policy

o paliey.

| NetToNer

“Net To Net —

As per Paél:iﬁ—g_“

As per Pa:k;n_g\




METAL FITTING (b RING

RECTANGULAR CONNECTOR / META]

SLIDER / BUCKLE / MEa CAP / METAL

LOGO / GROMMET / RoUNTy RING /

| MAGNET SNAP / METAL FITTING)

METAL FITTING (71ppEg PULL /METAL

I - S

METAL FITTING (BAL CHAIN/ D RING /

— | EYELET / META]. FITTING)

| ZIPFASTENER
SLIDER

STOPPER

Net to Net

Net

Net to

Net to Net

PE] NOS | Netio
STOPPER SET
SNAP B UTTO

N/ MAGNETIC B UTTON

[ METAL FITTING) S G | NN
LEATHER AUXIL[ARY POLISHES CHM33 ¥
/ CHS330 (POLISHES / EDGE STAIN) Esuky
PRIMER / POLISH S DA550 / DAH630 v
CA220/ UA400K (PRIMER) L
WATER BASED ADHESIVE ps¢ KGS
SILICA GEL (PACKING MATERIAL) NOS
PRINTED POLy B?Z}?dﬁﬁﬁYLENE““ NOS
(PACKII\JG\MAE&IALL, TR T

EXPORT MADE 1TEM NO. 3:-«cow LEATHER SATC

HEL BAG»
e R
QTY (In Nos) L M i
S.No. Item Description UOM Total Qty
1 Teow FINISHED LEATHR SQFT 195,208
OUTER LINING (12 LIGHTWEIGHT
4 PVC REPS pEBR] | EMBOSS - poLy/c 1N MTR 368
NON BRUSH Twir 1. e e
OUTER LINING (BEL T VERTICLE 120M
LW PVC REPS PERR] J: EMBSS -
. POLY/CTN NON BRUS}; TWILL /SOFTER MR e
LISMM 10.6CM 816G ¢ LUXE PEBBLE pyc
- POLY/CTN NON-BRUS) TWILL WIDTH.
b Rt : T E Wi
INNER LINING (ASIAN FAILLE - WR + 1x
8 CLEAR PU COATING YARD 11,511
WIDTH-56") , e e
INNER LINING (s1.G COACH SCATTER
9 LOGO LNG-Twrr [ 113 WEIGHT / 1009 MTR 5,976
. COTTON CANVAS LINING WIDTH-56") T T
INNER LINING (COTTON &
POLY/COTTON JACQUARD FABRIC / 194
10 YD TwoToNE 100% COTTON CANVAS MTR 821
LINING /4.07¢Mm pp g PLAID PACKABL E

POLY - RESIN/ MUSIK A NAPPA EMBOSS




WIDTH 54"

| REINFORCEMEN’I' MATE
WOVEN LINING (0.3MM,0.

FIB EBEQELNQN,M)Y EN WIDTH 54
REINFORCEME N1

! MA'I‘ERIAL (210D &

REINFORCEMEN'I‘ MATERIAL (BONDED

LEATHER BOARD O.3MM, 0.4MM, O.6MM,
MM, IMM & 1.5MM) esn o L S
BG S o G U e 94
MESH (SPACER MESH) Sty
METAL FITTING (DOG 1 .EASH / METAL
LOCK / BUCKLE / CLOGO/ LETTERS
[ LOGO/Dp RING / METAT, FITTING) b o

METAL FITTING (DRING /
REC’I‘ANGUI AR CONN
SLIDER / BUCKLE / ME
LOGO/ GROMMET /RO

Net to Net
: MTii‘kﬁfﬁﬁ‘N@(ﬁAﬁ;EﬁAIN‘/D’RFNG\/‘ i ey
,E,Y131:13',_£M1?f1‘{\14 FITTING) i

— | ZIP FASTENER

SLIDER ~
— | STOPPER

L SIOPPHR. ;
SNAP BUTTON / MaG
(METAL FITTING) R
LEATHER AUXII[ARY POLISHES CHM33
L CHS330 (POLISHES / ppyG: STAIN)
PRIMER / POLISHES Dassg 7 DAH630 /
CA220 / UA40011 (PRIMER)
WATER BASED ADHES]V)

NETIC BUTTON

Net to Net

2PS60

SILICA GEL (PACKING MATERIAL) ®pet Packing
i e oo s e L ers _Policy
PRINTED POLY BaG POLYETHYLENE: As per Packing

(PACKING MATERIAL) Policy

EXPORT MADE I1TEM NO. 4:- «py SATCHE]L BAG”»

E

PVC

“Xport Product Description SATCHE]L,
e e e £ B oG
——— QTY(InNos) _




Item Description

_Cow liIﬁLS{LEL)BE{\JILLi&m e
OUTER LINING (1200 LIGHTWEIGHT
PYC REPS PEBBLE Evpogs - POLY/CTN
NON BRUSH Twp 1, S sy
OUTER LINING (63,6900 HAWAIIAN 9
COLOR SCPT ORIGPERRpy - 600D
CANVAS /63.98 CM s1G WILDBEAST
CAMO PVC - 50/50 T/ g1 g PLAIN

; ‘MZ\MEMDJ&S\‘E)\W S Sl

INNER LINING (ASIAN FATLI - WR + 1X

CLEAR PU COATING

' REINF’ORCEMEN‘I’MA’1‘151&/\'1; (BONDED |
LEATHER BOARD 0,30y 0.4MM, 0.6MM,
- 08MM, IMM & 1.5M) e

| wEBBING __MIR
-MESH (SPACER MEsH) - MIR

METAL FITTING (poG LEASH/ METAL
LOCK /BUCKLE /¢ 1oGo LETTERS
S0 /D RING / METAL FITTING

METAL FITTING (D RING / i
RECTANGULAR CONNECTOR / META]
SLIDER / BUCKLE / METAT CAP/ METAL

M/LQNEJIENAPJ,ME'E{\,LEIHING)_ﬁ,, e
METAL FITTING (ZIPPER PULL / META] —
SHTING TR Sl
METAL FITTING (BALL CHAIN /D RING

,,,,, A SXBLET/ METAL Frriing) e

LIP FAS'I'ENER S MIR

N L. 1 Tos

| STOPPER : NS - NettoNet
e T - S Netwne
30 SNAP BUTTON /: MAGNETIC BUTTON

=3 | (METAL FITIING) AR St
LEATHER AUXIT [pARY OLISHES CHM33¢

|/ CHS330 (BQLISJIES‘/JEQGE SLADG .
PRIMER / PO ISH1:g DAS550/DAH630,

- CA220/ U400y (PRIMER)

WATER BASED ADHESIVE psg)

“ -




34| SILICA GEL (PACKING MATERIAL) NOS As per Packing

Policy
35 PRINTED POLY BAG POLYETH YLENE NOS As per Packing
(PACKING MATERIAI ) > Policy
EXPORT MADE ITEM NO. 5:- “COw LEATHER EXECUTIVE BAG”»
Export Product Description cow LEATI}I;E\I}\EXECUI‘IVE
o OTY Ny e A Lo
$No. | ltem Description s JUoM T e
i COw FINISHED LEATHER G PR Y e IR R
INNER LINING (ASIAN FAILLE - WR + 1X
8 CLEAR PU COATING
| WIDTH 56"

INNER LINING (SLG COACH S CATTER

9 LOGO LNG-TWILL HB WEIGHT / 100%
COTTON CANVAS LINING WIDTH. 567)
REINFORCEMENT MATERIAL (NON

1

WOVEN LINING (0.3MM,O.4MM, 0.6MM,
0.8MM, IMM & 1.SMM WIDTH 56")

REINFORCEMENT MATERIAL (MICRO
FIBER SOFT NON WOVEN WIDTH 54")

14 | REINFORCEMENT MATERIAL 216 p g
420 D NYLON)
REINFORCEMENT MATERIAL (BONDED
15

LEATHER BOARD 0.3MM, 0,40, 0.6MM,
— [ O8MM., IMM & 1.5MM)

17 [WEBBING , o
METAL FITTING (DOG LEASI] / METAL
21 LOCK /BUCKLE / ¢ OGO/ LETTERS
{LOGO /D RING / METAL FITTING) S i
METAL FITTING (D RING /
RECTANGULAR CONNECTOR / METAL
23 SLIDER / BUCKLE / METAL CAp / METAL Net to Net
LOGO / GROMMET / ROUND RING /
| MAGNET SNAP / META]. FITTING) S e
METAL FITTING (ZIPPER pUT METAL
2 |rrming) . : _ e e
METAL FITTING (BALL CHAIN D RING /
?4_ 7 EYELE’I‘/ME’I‘AIFFI'I’I‘ING) o v_f_e_ti"‘NfL_
25 MEIALHQIMQ,(BIVED e R T T
26 | zIp FASTENER : = el AR
S SN e TR | NettoNet
AR [ STOPPRN L e _ NettoNet
29 | STOPPER L _ NettoNet
o SNAP BUTTON / MAGNETIC BUTTON
| " | METAL i R e
/ 31 LEATHER AUXILIARY POIISHES CHM330

/ CHS330 (POLISHES / EDGE STAIN)

e ol - F=a




PRIMER / POLISHES DAS50 / DAHI630 / KGS : heey :
S CATIR / UA400H (PRIMER) %

—=__ WATHR BASED ADHESIVERS® | %5 | 1o

34 SILICA GEL (PACKING MATERIAL) NOS - plff) Ej;kmg
1< | PRINTED POLY BAG POLYETHYLENE | I:IOQ ¥ As per Packing
| (PACKING MATERIAL) e SRR b RS e g - Pollgy © -

EXPORT MADE ITEM NO. 6:- “PVC EXECUTIVE BAG”

Export Product Description EXECUTIVE

_ QTY(InNos)

Item Description [
{COWEINISHED [EATHHR = | %
OUTER LINING (12CM LIGHTWEIGHT PVC
REPS PEBBLE EMBOSS - POLY/CTN NON
BRUSH TWILL WID'I"H—54”) ‘ :
INNER LINING (ASIAN FAILLE - WR + 1X
CLEAR PU COATING
St e R
REINFORCEMENT MATERIAL (NON
WOVEN LINING (0.3MM,0.4MM, 0.6MM,
(D8MM, IMM & LSMMWIDTHS6" |
REINFORCEMENT MATERIAL (210 D & 420
REINFORCEMENT MATERIAL (BONDED
LEATHER BOARD 0.3MM, 0.4MM, 0.6MM,
SO B GLsNy e
e O e e e
METAL FITTING (DOG LLEASH / METAL
LOCK /BUCKLE/C LOGO / LETTERS NOS Net to Net
| ZOCO/DRING/METALFITTING) |
METAL FITTING (D RING /
RECTANGULAR CONNECTOR / METAL
SLIDER / BUCKLE / METAL CAP / METAL

NOS Net to Net
LOGO / GROMMET / ROUND RING /
| MAGNET SNAP / METAL FITTING) 7 / SN (ol et
Irvﬁfr/ﬁc}l)n TING (ZIPPER PULL / METAL NG e
METAL FITTING (BALL CHAIN / D RING / / o
—  BYELET/ METAL FITTING) e S o |
_| ZIPFASTENER *{ MTR
SLIDER : e | NOS | NettoNet
SNAP BUTTON / MAGNETIC BUTTON =
(METAL FITTING) A e 'Nmf‘fliet L
LEATHER AUXILIARY POLISHES CHM330 iy it
|/ CHS330 (POLISHES / EDGE STAIN) s cR NS Ee Ll e
PRIMER / POLISHES DA550 / DAH630 / R %
| CA220 / UA400H (PRIMER) : AE P (R A
PRINTED POLY BAG POLYETHYLENE Sk As per Packing
(PACKING MATERIAL) : s ang

% 15 2B




EXPORT MADE ITEM NO. 7:- “«COow LEATHER LAPTOP BAG”

11

32

SLIDER | NetioNet
_| STOPPER _| Net to Net
| STOPPER

% / WATER BASED ADHESIVE pse(
o

COW LEATHER
— LAPTOPBAG
12500

Export Product Description

_ QTY (In Nos).

Item Description
| COW FINISHED LEATHER T A
OUTER LINING (CROSS GRAIN (TIPPED)
EMBOSSED Pv( - POLY/CTN NON-BRUSH
TWILL
s e R
INNER LINING (ASIAN FAILLE - WR + 1X
CLEAR PU COATING
WIDTH-56") e
INNER LINING (COTTON & POLY/COTTON
JACQUARD FABRIC / 1941 YD TWOTONE
100% COTTON CANVAS LINING / 4.07CM
PLUS PLAID PACKABLE POLY - RESIN /
T RESIKA NAPPA BMBOSS WIDTH 54 |
REINFORCEMENT MATERIAL (NON
WOVEN LINING (0.3MM,0.4MM, 0.6MM,
0.8MM, IMM & 1.5MM WIDTH 56" C
REINFORCEMENT MATERIAL (210D & 420
DNYLON) =~ Sl
REINFORCEMENT MATERIAL (BONDED
LEATHER BOARD 0.3MM, 0.4MM, 0.6MM,
LMy LAy - :
METAL FITTING (DOG LEASH / METAL
LOCK /BUCKLE / C LOGO / LETTERS
OGO/DRING/METALFITTING)
METAL FITTING (DRING / RECTANGULAR
CONNECTOR / METAL SLIDER / BUCKLE /
METAL CAP / METAL LOGO / GROMMET /
ROUND RING / MAGNET SNAP / METAL
o es SR e
METAL FITTING (ZIPPER PULL / METAL
| FITTING) , R
METAL FITTING (BALL CHAIN /D RING /
EYELET / METAL FITTING)
Z1p FASfI‘ENER

| Totar iy
L THSH

i
/
|

7,250

> = Net to Net
SNAP BUTTON / MAGNETIC BUTTON
(METAL FITTING)

Net to Net

LEATHER AUXILIARY POLISHES CHM330 /
CHS330 (POLISHES / EDGE STAIN)
PRIMER / POLISHES DASS50 / DATI630 /

| CA220 / UA400H (PRIMER)

SILICA GEL (PACKING MATERIAL)

e




a5 PRINTED POLY BAG POLYETHYLENE
(PACKING MATERIAL)

EXPORT MADE ITEM N, §. -“PVC LAPTOP BAG»

Export Product Description PVC LAPTOP BAG
O S5 T

_,I‘_‘?,“E‘_??Scripﬁ"h UOM = i

1 COW FINISHED LEATHER =i s co N0y
OUTER | INING (12CM | JGHTWEIGT IT PVC
4 REPS PEBBI.E EMBOSS - POLY/CTN NON MTR
——— | BRUSH IWILL WIDTH 5gn e
INNER I INING (ASIAN FAII LE -WR + 1X
8 CLEAR PU COATING YARD
 WTHAEy SIRERL
INNER LINING (COTTON & POLY/COTT ON
JACQUARD FABRIC / 1941 YD TWOTONE
10 100% COTTON CANVAS LINING / 4.07CM MTR
PL.US PLAID PACKABLE POLY - RESIN /
| MUSIKA NAPPA EMBOSS WIDTH s4") S R
REINFORCEMEN’I‘ MATERIAL (NON
L WOVEN LINING (O.3MM,O.4MM, 0.6MM, YARD
——— 28MM, IMM & 1.5MM WIDTH 56v) e
REINF()RCEMEN’I‘ MATERIAL (210 D & 420
BSe  a , e
REINF()RCI5M},£N’I‘ MATERIAL (BONDED
15 LEATHER BOARD 0.3MM, 0.4MM, 0.6MM, MTR
: O08MM, IMM & 1.5MM) et
METAL FITTING (DOG LEAS] 1/METAL
21 LOCK / BUCKIE/C1 0GO/ LETTERS NOS Net to Net
———LOGO/D RING / METAL FITTING) | e G e
METAL FITTING (D RING / RI:'C’I’ANGUI.AR
CONNECTOR / METAL SI IDER / BUCKILE /
22 METAIL CApP / METAL LOGO / GROMME’I'/ NOS Net to Net
ROUND RING / MAGNET SNAP / METAL
o TN Sl e
23 %ﬁ{\NI(F ITTING (ZIPPER PUI L /METAL \NOS Net to Net
Ea LU L e SR b S
METAL FITTING BALL CHAIN /D RING / !
2 | BYELET/ METAL FITTING, O N
26 | ZIP FASTENER ot e 1,740
S BHEE T R NOS
28 | STOPPER NOS | NettoNet
e e el e Net to Net
30 SNAP BUTTON / MAGNETIC BUTTON SET
,,,,,, MR RTNG . e
33 WATER BASED ADHESIVE Ps60 KGS
34 SILICA GEL (PACKING MA'I‘ERIAL) NOS

a2 &




— PRINTED POLY BAG POLYETHYLENE As per

(PACKING MATERIAL) il Packing

TR TR e et e e L1 Follgy
EXPORT MADE ITEM NO. 9:-“COwW LEATHER BELTS”

| Export Product Descriptio [ (0“113;112?2 HER
e e
S.No. Item Description UOM
' COWFINGHED LEATHER | soFr
REINF()RCEMEN’I’ MATERIAL (NON
11 WOVEN LINING (0.3MM,O.4MM, 0.6MM, YARD
) 0.8MM, IMM & 1.5MM WIDTH 56")
RF,INFORCF,MENT MATERIAL (1.5MM
16 BONDED LEATHER BOARD

| CHAMAR CHARME) o e
-BEMIS TPU ADHESIVE FILM (ADHESIVES) |
BUCKLES (BUCKLES META] FITTINGS)

LEATHER AU)?ILIARYT)&)LISTIES CHM /]

| CHS330 (POLISHES / EDGE STAIN) s
PRIMER / POLISHES DA550 / DAJ1630 ] i
CA220/ UA400H (PRIMER) - L
SILICA GEL (PACKING MATERIAL) NOS Packing
et s S B S S L NN T T Policy
-+ PRINTED POLY BAG POLYETHYLENE i
(PACKING MATERIAL)
ik DUST BAGCOTTON TWILL DUST paG o
(PACKING MATERIAL) :
PACKING GIFT BOX NON CORRUGATED ;
& (PACKING MATERIAL) NOS Packing
: o : __Policy
PACKING INSERT BOX (PACKING As per
38 MATERIAL) NOS Paclgng
B : ; e __Policy
EXPORT MADE ITEM No. 1:. “COW LEATHER BELTS” Wy
B o COW LEATHER BELTS
‘l;’:mi i COMBINATION WITH py ¢
S el MATERIALS
QTY (In Nos) 67000 e
| ltem Deseription L TuoM [ Totargy ,
COwW EI,NIS},I_IEDLI‘?(\,EH‘?R_ ey BT 2,297
OUTER LINING (10.6CM SIG / SiG ¢ LUXE
PEBBLE EMBOSS NO SCRIP-50/50 7 BLEND e i
PLAIN WEAVE
WIDTH-54") T




OUTER LINING (12CM LIGHTWEIGHT PNVC
REPS PEBRBIE EMBOSS - POLY/CTN NON
RS TRILL WD
OUTER LINING (12CM PRINTED PVC 1.25MM
W/TOP COATING -600D CANVAS / 45.7CM SL.G
CAMO ORIG PEBBLE EMB PV( - 600D CANVAS
e i G Sei T
OUTER LINING (BELT VERTICLE 12CM LW
PVC REPS PEBBI.E EMBSS - POL, /CTN NON
BRUSH TWILL, /SOFTER 1.15MM 10.6CM SIG C
LUXE PEBBLE PVC - POLY/CTN NON-BRUSH
LRI SNBSS e e
REINFORCEMENT MATERIAL (1.5SMM BONDED
LEATHER BOARD
fEAR A S
BEMIS TPU ADHESIVE FILM (ADHESIVES)
-BUCKLES (BUCKLES METAL FITTINGS)
LEATHER AUXILIARY POLISHES CHM330 /
| CHS330 (POLISHES / EDGE STAIN)
PRIMER / POLISHES DAS550 / DAH630 / CA220/
UA400H (PRIMER)

SILICA GEL (PACKING MATERIAL)

'PRINTED POLY BAG | POLYETHYLENE

(PACKING MATERIAL) ST = . daliegy
DUST BAGCOTTON TWILL DUST BAG o As per Packing

| (PACKING MATERIAL) e R NG i b Faliey
PACKING GIFT BOX NON CORRUGATED S As per Packing
(PACKING MATERIAL) e Felley
PACKING INSERT BOX (PACKING MATERIAL) NOS A8 p}fg Ej;kmg

RA concerned may take ﬁccessary action subject o corhf)liancc of other Llrsuélwé(w)niditions.

Case No.:16/17/84- Party Name: GALAXY  Meet No/Date:23/84- Status: Reject
ALC3/2018 ELEGANT FASHIONS ALC3/2018

PRIVATE LIMITED 14.02.2019
HQ File RLA File Lic.No/Date:0510408188

:01/84/050/00309/AM 19/ :05/23/040/00314/AM19/ 23.10.2018

6 Decision: Committee considered the case as per agenda along with other relevant papers and noted that
the case was rejected by NC in its meeting No.22/84 dated 31.0] 2019 (Casc No:16/17/84—ALC3/2018)
as the firm was asked on 02.02.2019 to appear before NC on 20.02.2019 to explain their case
alongwith CAD and sample of the product. No representative on behalf of the firm had appeared
before NC. Committee decided to reject the case.

RA concerned may take necessary action subject to compliance of other usual conditions

Case No.:1/20/84- Party Name: JAYANITA Meet No/Date:23/84- Stams:'Approv'edm

ALC3/2018 ALC3/2018
27 14.02.2019
HQ File RLA File Lic.No/Date:0510408718

:01/84/050/00363/AM19/ :05/23/040/00373/AM19/ 30, 11.2018

- :

“



Decision

¢ Committee considered the case as per agenda alongwith other relevant papers and went
submitted

through the details in this case and observed that firm’s representative had appeared before

NC on 20.02.2019 and cxplained their case.

Case No.:8/20/84- Party Name: KTEX

Meet No/Date:23/84-

Status: Deferred

ALC3/2018 NONWOVENS ALC3/2018
PRIVATE LIMITED 14.02.2019
HQ File RIA File Lic.No/Datc:24IOO42585 Defer Date:

28

:01/84/050/003 70/AM19/ :24/24/040/0003 8/AM19/ 30.11 2018

Decision: Committee considered the case ag per agenda

to refer the case to DPIIT for thejr comments.
‘The case stands deferred for re-listing on 18.04.2019.

Party Name: KOHINOOR
ROPES PVT. |,

Case No.:4/23/84-
ALC3/2018

RLA File
103/94/040/00513/AM19,

HQ File

i :OI/84/050/OO420//\M19/

along with other relevant papérs and decided

Meet No/Datc:23/84— kStat‘uks: k
ALC3/2018 Approved
14.02.2019

Lic.No/Date:(3 10825512
07.12.2018

Decision: Committee considered the case as per agenda along with other relevant papers and decided
to ratify the norms for the above advance authorization ag applied for.
RA concerned may take necessary action subject to compliance of other usual conditiong.

Case No.:6/23/84-
ALC3/2018

Party Name: SHANKAR

RLA File
:34/24/040/002 82/AM19/

HQ File

PACKAGINGS LIMITED

Meet No/Date:23/84. Statds: Deferred

ALC3/2018
14.02.2019

Lic.No/Date:34 10044764 Defer Date:
17.12.2018 18.04.2019

Decision: Committee considered the case a5 Per agenda along with other relévant bapers and noted

The case stands deferred for re-listing on 18.04.2019.

Case No.:7/23/84. Party Name: SHANKAR

Committee decided to wait for their

Meet No/Date:23/84- Status: Deferred

ALC3/2018 PACKAGINGS LIMITED ALC3/2018
14.02.2019

3] HQ File RLA File Lic.No/Date:34lOO44763 Defer Date:
:01/84/050/00423/AM1 9/ :34/24/040/00278/AM19/ 17.12.2018 18.04.2019
Decision Committee considered the case a5 PCr agenda along with other relevant bapers and noted that
case has been referred to pDpy|T for their tomments. Committee decided to wajt for their comments
The case stands deferred for re-listing on 18.04.2019.
Case No.:2/23/84- Party Name: SHANKAR Mect No/Date:23/84. Status; Deferred
ALC3/2018 PACKAGINGS LIMITED ALC3/2018

39 14.02.2019
HQ File RILA File ,ic.No/Dalc:34]OO44769 Defer Date:
:01/84/050/00418/AM19/ ,:34/24/040/0028]/AM1 9/ 18.12.2018 18.04.2019

e

K



Decision: Committec considered the case a

s per égcnda along with other relevant 'papcrs and 'noled that

case has been referred to DPIIT for their comments. Committee decided to wait for their comments.
The case stands deferred for re-listing on 18.04.2019

Case No.:5/23/84- Party Name: SHANKAR  Meet No/Date:23/84- Status: Deferred
ALC3/2018 PACKAGINGS LIMITED ALC3/201 8
14.02.2019
33 HQ File RLA File I,ic.No/Date:34IOO44767 Defer Date:
:01/84/050/00421/AM 19/ :34/24/040/00280/AM 19/ 18.12.2018 18.04.2019
Decision: Committee considered the case as per agenda along with other relevant papers and noted that
case has been referred to DPIIT for their comments. Committee decided to wait for their comments.
The case stands deferred for re-listing on 18.04.2019.
Case No.:1/23/84- Party Name: Meet No/Date:23/84- Status:
ALC3/2018 CONNOISSEUR ALC3/2018 Approved
FASHIONS 14.02.2019
34 HQ File RLA File Lic.No/Date:0410165038 |
:01/84/050/00417/AM19/ :04/24/040/00212/AM19/ 27.12.2018
Decision: Committee considered the case ag per agenda along with other relevant papers and decided
to ratify the norms for the above advance authorization as applied for.
RA concerned may take necessary action subject to compliance of other usual conditions.
Case No.:8/23/84- Party Name: SAWAN Meet No/Dafefy23/84— 5 Status:
ALC3/2018 INDIA OVERSEAS ALC3/2018 Approved
14.02.2019
35 HQ File RILA File Lic.No/Date:3010104562
:01/84/050/00424/AM 19/ :30/24/040/00047/AM 19/ 16.01.2019
Decision: Committee considered the case as per agenda along with other relevant papers and decided
to ratify the norms for the above advance authorization as applied for.
RA concerned may take necessary action subject to compliance of other usual conditions.
Minutes of manual cascs considered by the Norms Committee -V
In Meeting No.23/84 AM-19 dated 14.02.2019 actuall held on 20.02.2019
éi‘\_\ﬁ\,\ﬁ\,,\_\ R S A e
ase No. 309 M/s Mecord India I.td
'NC Meeting No. 23AM19 dated | F.No. 01/84/] 71/00024/AMI8/DES Y
14.02.2019

R 7, S e
.

Case No. 310

'NC Meeting No, 23AM9 dated
-14.02.2019

Fixation of SION for export product ‘Dipped Nylon monofilament fabrics* Sk
Decision: Committee considered the case as per agenda alongwith other relevant papers and noted
that firm has requested for fixation of SION for export product ‘Dipped Nylon monofilament fabrics
made out of N6/N66 monofilament yarn of 322 Denier (0.20mm dia to 724 Denier (0.30mm dia).
After detailed deliberation, Committee decided to advice the firm to apply for adhoc norms

M/s Shital Fibres Itd.,
F.No. 01/84/050/00029/AM1 2/DES.V



Request for fgédiﬁqation in term of export obligation imposed against the following Adv. licenes:
3010043132 dt. 29.07.2005 L 3010045201 dt | 3, 3010046474 dt 20.03.2006
16122005 |
- | 3010056476 dt. | 6.
130053008
3010091497
dt.29.01.2013

€ as per agenda alongwith other relevant papers and went
through the details submitted in this case and decided to ask the firm to appear before NC to explain
their case alongwith supportive documents.

The €4s¢ stands deferred for re-listing on 18.04.2019.

3010073672 dt. | 8.032011

38 | A, e e A T
! S ladly S | M/s. Shan; SxporsPvi il - S cbe 0
NC Mecting No. 23AM19 dated F.No. 01/84/1 7I/OOO60/AM1 9/DES-V

14.02.2019 |

under para 4.04(a) 1 FTP 2015-20: EPrreTre e R St e G
1. | Mens Shirt(Full Sleeve) made of 979, Cotton 3% Elastane(Spandex) Dyed Woven Fabric GSM
201(Tolerance +/-10%, (Style No. 103870).

Ladics Trouser made of 98% Cotton 2% Iilastane(Spandcx) Dycd WoﬁvﬁanéEnVcﬁ(—}SvM
285(Tolerance +/-10%, (Style No. 102080).

7 “L'a—dics V;I‘eruser made of 98 Cotton 2% EIastane(Spéndex) Dyéd Wo‘veninib‘nc‘ —E}gM
285(Tolerance +/-10%, (Style No. 102213).

Decision: M/s Shahj Exports Pvt. Ltd. vide their letter dated 08.02.2019 has requested for fixation of
norms for above sajd export product under Special Advance Authorisation. Committee considered the
casc as per agenda alongwith other relevant papers and went through the details submitted in this case,
As per CAD and other details provided in this case, the Committee approved the input output norms as

the norms again.
GSM should match in import and export,

39 = e G
Cemipily T | M/s. Shahi Exports Pyt Lid. e :
NC Meeting No. 23AM19 dated F.No. 01/84/171/00063/AM19/DES. v

14.02.2019

Prior fixation of adhoc norms for the following export products under special advaﬁce'hc‘en;ce‘sc‘hemg
unrdcrrparai4.04‘(a) 1 FTP 2015-20: L 2 T e R
1. | Mens Polo Shirt made of 70% Modal 30% Polyester Dyed Knitted Fabric GSM 200 (Tolerance
+or—10%, (Style No. D3966826)

I,adics-Jéckel with Hood made of 100% Pélj)éstcr PU Coated DychE)ven Fabric G§I\Z6§
(Tolerance + or 10%), (Style No. 344J2136)




“and compliance of other usual conditions. There is no need to send the case 1o DGFT (HQ) for fixation
the norms again.
- GSM should match in import and export.

40.

CaseNo313 =Rt Afflatus International L e e e
NC Mecting No. 23AM19 dated F.No. 01/84/17 1/00064/AM 1 9/DES-V
14.02.2019°

Prior fixation of adhoc norms for the following export products under special advance licence scheme

under para 4.04(a) 1 FIP 2015-20: , e el S e
1. | Ladies Trouser made of 55% Linen 45% Cotton Yarn Dyed Woven Fabric GSM 140 (+/-10%),
(Style No. 942585)

Ladies Trouser mgd\ei)f 55% IAFcni457%7C‘ot‘to—r;§(a;
(Style No. 942750)

10%),

Decision: M/s Afflatus International vide their letter dated 18.02.2019 has requested for fixation of
norms for above said export product under Special Advance Authorisation. Committee considered the
casc as per agenda alongwith other relevant papers and went through the details submitted in this case.
As per CAD and other details provided in this case, the Committee approved the input output norms as
applied for. The copy of the application is forwarded to the concerned RA for further necessary action
and compliance of other usual conditions. There is no need to send the case to DGFT (HQ) for fixation
the norms again.

GSM should match in import and export.

£© = &
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